IN THE NATIONAL COMPANY LAW TRIBUNAL, AHMEDABAD

COURT -2
Item No0.213 — 1A 99 of 2022
In
CP(IB) 299 of 2018
Order under Section 7 IBC
IN THE MATTER OF:
Reliance Commercial FinancelLtd ... Applicant
V/s
VvV S Texmills Pvtttd .. Respondent
Order delivered on ..06/05/2022
Coram:

Madan B Gosavi, Hon’ble Member(J)
Ajai Das Mehrotra, Hon’ble Member(T)

PRESENT:

For the Applicant : Mr. Kiran Shah, PCA

For the Respondent : Mr. Prasanna Parmar, Adv. Mr. Nilesh Udernani, Adv.
ORDER

A 99 of 2022

Application is filed by the erstwhile Resolution Professional for recovery of certain
amounts. We direct Registry to issue letter to IBBI requesting for early report.

Matter stands adjourned to 01.07.2022.
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AJAI DAS MEHROTRA MADAN B GOSAVI
MEMBER (TECHNICAL) MEMBER (JUDICIAL)



